
Written Ansn a  s DECEMBER 13, 1972 Written Answers 68

(b) if so, whether Government have 
any plan to evolve some uniform policy, 
without giving preference to foreign degree 
holders to solve the unemployment pro-
blems?

THF. MINISTER OF STATE IN THF 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSON 
NEL (SHRI RAM NIWAS MIRDHA)
fd) No, Sir.

(b) Does not arise.

Judgement of Madhya Pradesfh High 
Court in Regional Language

4142. SHRI G C DIXIT: Will the 
Minister of HOME AFFAIRS be pleased 
to state:

(a) the percent,ipc of the judgements 
of thi' High Court of Madhya Pradosh 
which have been brought out in the 
reeional language of the State, and

(b) the time bv whitli all such jud^c 
ments would be brought out jn t h e  i c  

gional language of the State?

THfa MINISTFR OF STATE IN THL 
MINISTRY OF HOME AIT AIRS AND 
IN THI' D t PARTMENT OF PFRSON- 
NEL (SHRI RAM NIWAS MIRDHA)-
(a) and (b) Under jiticle 348(2) of the 
Constitution of India and Section 7 of 
the Official Languages Act, 1%3, the 
initiative for the use of Hindi oi any 
other language used for any official pur-
poses of a State in the High Court hav-
ing its principal seat in that State for 
proceedings or judgments, decrees or 
orders has to come from the State Gov-
ernment. On the request of the State 
Government of Ma’dhya Pradesh, the con-
sent of the President has so far been 
accorded for the use of Hindi, which is 
the official language of that State, in the 
proceedings, excluding judgments, decrees 
or orders, of the Madhya Pradesh High 
Court.
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Demand for bonus bj A.I.R. staff

4144 SHRI SUKHDEO PRASAD 
VERMA:

SHRI R. S. PANDEY:

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) whether the National Fedeiation 
of All India Radio employees has demand- 
ed bonus for the All In’dia Radio Maff; 
and

(b) if so, the reaction of Government 
In this regard?




